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Exemption from income. tax i to be 
iven by the Income Tax Offl�er in 

r gular assessment proceedings ·mnua-
11 r on the basis of return filed by n 
f rust. Assessment i completed aft r 
t.h Income Tax Officer goes into the 
satisfaction of the aforesaid provisions 

law. Th a essment year in · v_ogu 
i 1982-83. In a very large number of 
t ru t establish d during 1 980-8 1 , th 
fl rst o sessment would not have' even 
b en completed. In trusts establisbd 
in l 81-82 the return of income for 
th year ,vould not 

Trust and institutions which arc 
n tified by the entra1: Government 
ln  rms of  section 1 0 (23 ) ( i  r ) / (v) of  
the Income-tax Act, 1 9  ' 1  are ex mpt. 
from income-t till th valid ·t of 
the- notHl<:ation xpires. 

The numb r of such institution"/ 
tru which have been established 
during the financial year 1980-8 1  and 
l 8 1 -82 and which hav: be n '1-0tifi d 
y th Central Government under s.e -

t 'on 10 (23C) ( iv) / ( v) of the Incom -
ax Act; 1 961  i s  five. T n es and 

addr sses of th se alongwith tl, · r 
loc tions ar  as under: 

1 . Sanj y 
Trust, 12, 
New Delhi 

G ndhi 
Willingdon 

em.orial 
Cresent , 

. Akhil Bhartiya Anusuchit-j ti 
arisb d 1 34 , North Avenu , New 

Delhi. 

3.  lndi · Islamic Cultu l ntre, 
893 1 .  Naya Mohalla, Pul Bangash, 
Delhi. 

4.  Rajasthan Police Personnel 
Welfar Trust, Polle Headquarters, 
J ipur. 

5. Tripura Reli f Committee, C/o 
r. A. V. Baliga Foundation, Link 

House, Bahadur Shah Zafar Marg, 
w Delhi. 

Once the t rusts are notified und r 
ction 10 (23C) ( iv ) / (v) of the Jncome

i· x Act 1 96 1 ,  the question ot their 

filing .return of income from which the 
details of their incom can b� sc -
tained does not -arise. 

Park.inc- area. a.t Delhi Air,l)<>ri 

4148. SHRI H. N. NANJE GOWDA : 
Will the Minister of CIV1 AV IA-
TION be pleased to state: 

( a )  whether Government are a ware 
that the parking area at the Delhi t\ ir
port i s  having very deep and l t>ng 
holes and is also in a dllapida ted con
dition and thus it is  impossibl to 
take out vehicles ; and 

(b) if so the steps taken by th 
Ministry to set right the parkin 
area? 

THE MINISTER OF STATE OF 
THE MINISTRIES OF ClV,IL A VIA_ 
TION AND CIVIL SUPPLIES ISH RI 
BHAGWAT .THA AZAD ) :  ( a) and {b ) . 
Construction work is in progress to  
extend the car park in front of  th 
International Arrival Block at  Delhi 
airport to meet the requirements dur
ing the Asian Games. As a resu t cf 
dumping of building material and nw
vement of heavy vehicles the condi
tion of the existing parking area has 
become dilapidated. This work will 
be · completed early this month and 
the car park will be restored to good 
condition . 

Trade 1ap with Franc 

4 1 49. SHRI B. D. SINGH: 

SHRI �iiHEED 'MASOOD: 

SHRI RAJESH KUMAR 
SINGH: 

Will the Minister of OMMER 'E 
be pleased to state: 

(a) whether there had been w-iden
i ng trade gap with :France and 1-hera 
has been stagnation in India' f'X
ports to Franc whereas imports from 
that country have been on the in
crease ; 
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(b) if so, details thereof and the 
reasons therefor; and 

(c)  the steps taken by Governm ut 
in the matter? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI SHIVRAJ V. PATIL) : (a) to 
c) .  At the recent meeting of Indo

French committee on Economic and 
Technical Cooperation heia in r t'!w 
Delhi on 1-4 October, 1982, th ques
tion of. India's adverse balance of 
trade with France was taken ·1p. l he 
French side felt that our exports were 
likely to increase in view of the r ene
wal o:f the Multi Fibre Arrangement 
and the efforts of the French authori
ties to have a French Buyers' Mission 
organised in the near future. 

The talks have helped to 
understand each others concerns 
and problems and have crea
ted an atmosphere of . goodwill 
.for improving trade and economic re
lations between the two countries. As 
for improvements in trade prospect , 
it may be mentioned that France's ex
ternal commercial relations are tovcr
ned by EEC regulations but the French 
willingness to send a purchase Y1isslon 
and consider other measur,es will no 
doubt help to improve these. 
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